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FACTUAL AND ACTION TAKEN REPORT

Original Application No. 138 ot 2022
(1.A. No. 42-20221

ln the matter of

Roshan Joshi Applicant

Versu s

State of Uttarakhand & Ors Respondent

I. BACKGROUND:

1. That, the Hon'ble National Green Tribunal, Principal Bench, New
Delhi, in the matter of O.A. No. '1 38 of 2022, Roshan Joshi Versus
State of Uttarakhand & Ors. issued following directions on
22.02.2022.

15. ln view of the submission made by the Ld. Counsel for
the applicant, a Joint Committee of the State PCB and
District Magistrate, Dehradun, Uttarakhand is constituted.
The State PCB will be the Nodal agency for coordination and
compliance. The Joint Committee may meet within 15 days
and undertake slfe ylsll at Kh. No. 1560 Mauza Raipur,
Pargana Parvadun, Dehradun and Kh. No. 587/1 ,

Ranjhawala, Raipur, Dehradun and look into the grievance of
the applicant. Factual and action taken report may be
furnished within six weeks by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF
and not in the form of lmage PDF.

2. ln compliance of order passed by the Hon'ble National Green
Tribunal, Principal Bench, New Delhi on dated 22.02.2000, the Joint
Committee visited sites of proposed petrol pump at Khasra No.

58711, Mauza Raipur Ranjhawala, Dehradun and petrol pump
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established at Khasra No. '1 560, Dobhal Chowk, Mauza Raipur,
Dehradun on 30.03.2022. Following officials were part of the Joint
Committee:

i) Shri Surendra Singh, Tehsildar (Sadar), Dehradun
Representative of District l\4agistrate, Dehradun.

ii) Dr. Raj Kumar Chaturvedi, Regional Officer (l/c), UKPCB,
Regional Office, Dehradun.

iii) Shri Rakesh Kandari, Assistant Environment Officer, UKPCB,
Regional Office, Dehradun.

Location wise observations of the Joint Committee about
proposed/established petrol pump is as given below:

A. Khasra No.587/1 , Mauza Raipur Ranjhawala, Dehradun:

i) During the inspection, the Joint Committee observed
that no petrol pump is established and no
construction work was found in the said location.
ln the north direction of proposed petrol pump, a
residential house of Shri Bhagwan Singh Thapa is

located which is 30 meters from boundary of proposed
petrol pump.

There is empty plot in south of proposed location and
there is no habitation in more than 30 meters distance.
The eastern part of proposed location (Khasra No.

587/1 ) is residential, wherein residential house of Shri
Jeewan Singh Rana is situated, which is adjacent to
proposed location.
Raipur-Balawala Road is located in the west direction of
proposed location.

Copy of inspection report of Joint Committee is enclosed
herewith as Annexure-1 .

ii)

iii)

iv)

v)
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4
vi) The Central Pollution Control Board vide its Office

Memorandum dated 07.01.2020 issued "Guidelines for
Setting up of new Petrol Pumps". As per said
guidelines...

H. Siting Criteria of Retail Outlet - as prescribed by
CPCB:

ln case of siting criteria for petrol pumps, new retail
outlets shall not be located within a radial distance of 50
meters (from fill points/dispensing units/ vent pipe
whichever is nearest) form schools, hospitals (10 beds
and above) and residential areas designated as per
local laws. ln case of constraint in providing 50 meters
distance, the retail outlet shall implement additional
safety measures as prescrlbed by PESO. ln no case,
the distance between new retail outlet from school,
hospitals (10 beds and above) and residential area
designated as per laws shall be /ess than 30 meters. No
high tension line shall pass over the retail outlet.

Copy of "Guidelines for Setting up of new Petrol Pumps" of
Central Pollution Control Board, as amended dated
16.08 2021 is enclosed as Annexure-2.

Based on above observations, the Joint Committee found
that the proposed location of petrol pump (Khasra No.
58711, Mauza Raipur Ranjhawala, Dehradun) do not fulfil
the Siting Criteria of Retail Outlet prescribed by the
Central Pollution Control Board as residential area is
located within 50 meter radius of proposed location of
petrol pump.

Khasra No. 1560, Dobhal Chowk, Mauza Raipur,
Dehradu n:

i)

B.

During the inspection, the Joint Committee observed
that Petrol pump namely - Shaheed Gyan Singh Bisht
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(Bharat Petroleum), Khasra NO. 1560, Dobhal Chowk,
Mauza Raipur, Dehradun is under operation.

ii) ln the north of said petrol pump, a residential house of
Shri Dobhal is located, which is 30 meters from filling
point of said petrol pump.

iii) ln the west direction, there is 22 meler wide road and
thereafter, commercial shops and residential houses are
situated.

iv) ln the east, a house of Shri Rawat is situated, which is
about 25 meters from dispensing unit point.

v) There is empty plot in south of said petrol pump wherein
sand, bajri business is being done. Distance from filling
point is about 25 meters.

Copy of inspection report of Joint Committee is enclosed
herewith as Annexure-1 .

vi) The Central Pollution Control Board vide its Office
Memorandum dated 07.01.2020 issued "Guidelines for
Setting up of new Petrol Pumps". As per said
guidelines. .

H. Siting Criteria of Retail Outlet - as prescribed by
CPCB:

ln case of siting criteria for petrol pumps, new retail
outlets shall not be located within a radial distance of 50
meters (from fill points/dispensing units/ vent pipe
whichever is nearesl) form schools, hospitals (10 beds
and above) and residential areas designated as per
local laws. ln case of constraint in providing 50 meters
distance, the retail outlet shall implement additional
safety measures as prescrlbed by PESO. ln no case,
the distance between new retail outlet from school,
hospitals (10 beds and above) and residential area
designated as per laws shall be /ess fhan 30 meters. No
high tension line shall pass over the retail outlet.
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ilt.

Copy of "Guidelines for Setting up of new Petrol Pumps" of
Central Pollution Control Board, as amended dated
16.08.2021 is enclosed as Annexure-2.

Based on above observations, the Joint Committee found
that location of said operational petrol pump (Khasra No.
1560, Dobhal Chowk, Mauza Raipur, Dehradun) do not
fulfil the Siting Criteria of Retail Outlet prescribed by the
Central Pollution Control Board as residential houses are
located within 50 meter radius of the said petrol pump.

CATEGORIZATION OF AUTOMOBILE FUEL OUTLETS
(ONLY DISPENSING BY CPCB:

Central Pollution Control Board, for the purpose of
harmonization of classification of industrial sectors under
Red/Orange/Green/White categories, has developed the
Revised Criteria of Categorization of lndustrial Sectors under
Red/Orange/Green/White categories and issued directions to
the all State Pollution Control Boards/Pollution Control
Committees under section 18(1Xb) of the Water (Prevention
and Control of Pollution) Acl, 1974 and the Air (Prevention and
Control of Pollution) Act, 1981, vide letter ref. no. B-

29012/ESS(CPAy2015-16 dated 07.03.2016, for adoption of
the same. As per said classification, Automobile fuel outlets
(only dispensing) is excluded from the Green Category with
following remarks: -

Remarks

5 Minor air
due to
emission
fuel
operations

pollution
fugitive
during
filling

SI

No.
Original
SlNo.

Original
Category

4 Automobile
fuel outlets
(only

dispensing)

Green

lndustry
Sector

I

l
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ln view of above, the automobile fuel outlets (only dispensing)/Petrol
Pumps are exempted from the purview of Consent Management of
State PCB.

Copy of directions dated 07.03.2016 of the Central Pollution Control
Board along with relevant portion of Revised Criteria of
Categorization of lndustrial Sectors under Red/Orange/Green/ White
categories is enclosed as Annexure-3.

IV. CONCLUSION AND ACTION TAKEN BY UKPCB:

'1 . As per categorization prescribed by the CPCB, UKPCB has no

role in the process of granting permission for the establishment of
petrol pumps in any location within the State.

2. However, based on the observations of the Joint Committee,
Uttarakhand Pollution Control Board has suggested the District
l\Iagistrate Dehradun vide letter dated 18.04.2022 to cancel the

said permissions issued by the District tvlagistrate, Dehradun, as
per rules. Copy of letter issued on dated 18.04.2022 is enclosed
as Annexure-4.
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CENTRAL POLLUIION CONTROL SOARO

oELHt 1 10 032

Annert *-L

let(-
(V.X. Shukla)

Addilional Oirector. AQM Oiv.

8.13011/i,z01e_20/rqi, 
I I t\ 2 _ 

\U t \a
MEMoRANoUM

January 0f ,2020

OFFICE

Sub: Guidelines tor Setting Up of New Petrol Pumps in Compliance ot Hon'ble NGT ordet
dated Jrnuary 18,2019 in OA No.65/2019: Gyanprakhash@ Pappu Singh vs Gol 6 Ors
.regarding.

Hon'ble National Green Trabunal. vide orderdated Ja..uary 18,2019 rn OA No.

8612019: Gyanprakhash@ Pappu Srngh vs Gol & Ors drrecled Ceniral Pol,ulion
Control Board and MoPNG to look inlo lhe rssue o, setting up ol large number of petrol
pumps in lhe country and directed lhal appropriale guidelines be issued by lhe Cenkal
Pollulion Control Board in exercise of statutory power.

An Experl Commille€ comprising of members from llT Kanpur. NEERI, llP,
TERI, MoPNG and CPCS was constituled lo irame Guidelines for settrng up of new
Pelrol Pumps including siling cnteria and pollulion preventron and conlrol measures

The guidelines were placed in public domarn and
coanmentslsuggestions/obieclions were invrted trom public and concern slakeholder
and these were reviewed and gudeline have been finalised

The final Gurdelines prcparcd by Experi Commrtlee are hereby crrculated for
lmplementation by concerned stakeholders These gutdeknes are hereby rssued wrth

the approval of the Cornpelenl Auihotrly

Aqrtt
t. As Pet Lisl Enclosed

Cop, lo:

l. Joint SecrBlarY
CP Oivirbn
Minaslry ol Envronment. Fo.esl and Cfumale Change
lr,dt,a Paryavaten gheva 

.

Jorbagh Road. New Oelhr - I l0 003

2 PS lo CCB
I
l{y'esous

<LI
-Y"fot

Encl.: As Abovo

To.

+-=...-.-..-.-

{ v{=
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A. Conlainment and trealment of spillages tram fuel lilltng oporalions al
petrol pumps:

1. Pelrol pumps localed in areas wrlh h,gh ground$/ale t labte te groundwale(

levels less lhan 04 meters shall have secondary conlatnmenl by way ol double

walled tanks or concrele proleclion walis so as lo mtntmae Youndwele( and

soil contam'nalion. lt shall be lhe responsrb tlny ot AMC b prcpetly 7el

measured g'oundwaler lcvel al lhe sile of proposed pefiol gump and ensfi.e

implemenlalon ot tt'ese aoeqrrate prorecrion measures for such srles Delails

of measures taken by oil Ma*eting compa ny shall be placed n pubhc donatn

and rn cese of contradictory vi"*, ,,* ot St t"t Cenvut Grcund Walet Eoatdl

Aulhority w,,, prevail.

2 All new retarl outlets shall have undergraund lanks/ above gound lank and its

ancrllary components such as p,pes,'flex|ole conneclots, pufi:lps' filtings-etc

protected from leaks due to ii,ioiiii oi uaoprng materiats (HoPEt Mild steet

etc ) wrlh requrred prolect,va *rtrg as appl'raite duty apprcved by PESO'

3 Any malor 0eak aget spillage of Petrol, Diesel. Lube Oit (morc 0:,an 1 bafiel165
lilres) occurs at fue,ing stalion. concerned OMC shail repon lo State Pollulion

Conlrol Aoard. PESO and Oislnct Adminislralron under inltmaton to CPCB

wilhin 24 hours ol occurrence

P aqo 12

GUIOELINES FOR SETTING UP OF NEW PETROL PUMPS

Operalion of concerned underground slorage tank (UST) and its anci$ary

componenls shall be slopped immedialely and not be resumed till corrective
measures lo conlain and slop leakage/ sp,llages are rmplemented to the
salEfaction ol PESO and concemed SPOB

4

OMCs will De held liable {or Envronfientat Compensalron (rmposed by
SPCBs/PCCs) and assessment of envrronmenlat damage (depending on
extenl of conlemnelion in soil and groundwater) and srle remediation
Consultant/ Expe.l agency agpoinled by OMCs for damage assessrnent and
site remediallon shar nave mtnimum narionar/ lnrernarional experrence of 5
yea6 /n this field. Various apgrcved melhods shall be consrdered for cleanlng
undergrqjnd contaminantg

AI OUs shal, have Aulo Cul of, Nozzles whrch shuts dlspensalion of fuel rf rtslev?l in cuslorner fuel lanl resches lu capacily.

Btcek&,..ys to b€ instafl€d ,o/ e
spilago rn thc €vent ot customer ::li^:^i*t' ol drspcnsrng unrrs ro reducc
fueling poarr,on. vehrcl€s moves away wrth nozzle sll ,n lhe

5

(...,,^,.,., L-. .
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I,agr I J

Srngle/ double plane swivel wdh breakaway couphng shall be installed for all

the drspensing unrts fo[ bctter posrlrontng of nozzle while reluehng so lhat il

does not fall otf accrdentlY.

ln pressunzed dispensation, all dtspenslng unlls shall be lnstalled with shear

valves to cut the luel flow trom pipe hne rmmediately upon accldental knocking

o[ dispenstng unrts lrom its posltlon

ln pressunzed system all Submerstble Turbrne Pumps (STPs) are to installed

with line leak detecrors and in the event of pipeline leaks STPS Shall stop

pumping luel from underground lanks.

7

8

I €mergency stop button swrtch shall be provided on the Multi-Product Dtspenser

(MPD) to stop the dispensation rn case of emergency.

10. Automation syslem shall be rnstalled at all new retail outlels to alerl in case of

tank leak by way of auto gauging system approved by PESO

1 1 . All Retail Outlets shall provrde overfitl atarm through automation

12. Measures for spill containment in filt pornl chambers and forecourt area shatl be
implemented as prescribed by PESO

It. Check on leakages (Leakage Oetection System) from underground
slorage tanks so as to prevent groundwater and soil contamination:

1. All new retail outlets will have automalaon system rnstalled which will
provide reports on volume balance afler every day operatron and records

shall be mainlained.

2 Manual gauging shall be done onc,e in a month and compare the same with

Automatic Tank Gauging for accuracy

3. Daily MS and HSO loss shall not exceed MoPNG prescnbed limits. ln case
of teakage beyond such limils, matter shall be got analyzed by OMCs and
further action shall be laken for ascerlaining lhe reasons of losses. ln case
of leakage resulting in soil / groundweter cofltamination.

a. Concerned OMC shall rEporl to State Pollulion Control Board. pESO

and District Administration under intimation to CPCB w(hrn 24 hours ol
occurrence_ Operalion of such underground slorage ta&k (UST) and its
ancillary components shall be stopped rmmediately

b Fuel shall be removed immediately lrom underground storage tank to
prevent lurlher rehase lo environmenl. Measures to prevent exglosion
due to vapors released due to leakage as recommended by pESo shall
be rmplemented rmmadrately

15t
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SP c I t s r p c c s ) : ;;. : :1"::'_1 
rro.n m cn I a r c om pe n sa r ion ( impo$cd byon oxlenl or .on,n-l^.]Ienl 
ol envtronmentat darnago (doponding

remcdration c;;.;;";,r't'"" tt.t sorl and groundwarer) and srro
oamage assessmFnl -^-5""n 

agency appointed by oMcs lor

:: y;l ffi;::] 
" 
i,1,,i,1"."'il;:'J$, i:, [ :ffi , U[*approved methods shaI be consrdered for cleaning undergrou^dcontamtnants.

Operalion of Underground tank and ils anclliary components shall nolbe resumed tiil corrective measures to conlain and stop leakages are
implcmented to the sat,sfaction of pESO and concerned SpCB

d

4 All underground tanks and pipelines sha be subJecled to test ,or leaks
every 7 years

C. Policy towards Treatmenl and disposal of sludge removed kom
underground tanks during cleaning:

Sludge shall be collected. stored and disposed as per Rule I of Hazardous Waste
(Management and Transboundary) Rules, 2016 and amendments lhereof and
records shall be marntained

t). lnstallation, Operalion and maintenance of Vapour Recovery System:

1. All new rctail outlels set up with sale potenl jal of 300K1 MS per month and

setling up rn cities with population more lhan 1 lakh will be provided with

VRS. VRS should be functional by the tjme o[ sale of MS louch 300 KL. ln
case of lailure ol inslallation of VRS. Environment Compensation will be

levied by SPCBs/ PCCs equivalent to the cost of VRS and this will lurlher
increase prcportionale to the period of non-compliance

3. ln case of Stage ll VRS, nozzle shall be provided with flexible cover llap or

other alternative syslem for proper covering ol filling tank flnd lherclore
gtopet recovery of vapots

4. OMCS are responsible for maintaining rnstalled VRS 1'hoy hnvo lo rllninlnin
peridic inspeclions for A,/L regulalor as prescrrbod by Logfll Mctrotogy
Progcr record shall bo maintained

Sr.rnrT,'rl lrw (':rrrr\,.:rnn,'r

2. Any new retail out'et set up in cities having population more than 10lakh
and having sale potential of 100 KL MS per month will be provided with VRS.

VRS should be inslalled w,lhin a period 03 rnonths from the day of sale of

MS touch 100 KL ln case of lailure ol inslallatron of VRS. Envircnnrent

Compensation will be levied by SPCBs/ PCCs equivalent to the cost of VRS

and this will further increase proporlionate to lhe period of non-compliance.



Paso is 15
5. Workrng of dispenser sh3ll be rnler|nked wlth VRS functloning. Onlins

system shall be developed wilhrn 06 months lo tnonrlor stalus of operatron

of vRS. ln case of non-operation of VRS, lhe same shall be automatrcaliy

r8ported to concerned OMC. VRS shall be brought into operatton

immediately within 24 hrs and in any case within 72 hrs failing which sale of
MS shall be stopped from lhe tueling statron. Proper records of operatton o,

VRS shall be marntarned

6. Work zone moniloring for Total VOC and Benzene shall be conducted by

OMCs for pelrol pumps selling more than 300 KU month and more than 10

lakh population (,n hrst phase) by E(P)Act, 1986 approved labs once in a
year to check compliance wrth OSHA norms (Trme-Weighted Average) and

reporl shall be submitled lo SPCB. ln additron, pilot study shall be conducted
by OMCs through expert instilulions tor onlrne monitoring of VOCs.

ti. Ground water and soil quality monitoring within petrol pump selling more
than 300 KU month and more than 10 lakh populalion shall be conducted
by OMCs once in two years through E(P)Act, 1986 approved labs for the
following parameters trorn the nearest source and report submitled to
SPCB:

PeLmissrble Limit

Sr.tlo. -l Parametert'

I

I

I

I

1 Total petroleum hydrocarbons

3

2 BTEX

Ethanol 1400 pg/l

4 Me(hyl Terliary Butyl Ether 13yg/l

5 PAH 0.0001p1t

Benzene- 950pgll
Toluene- 300pg/t
Xylenes-

a. o-xytene- 3S0pg/l
b. rn & p- xytene- 200yg/t

Pormissible Limit

600ygll

ilf|ffi[t"il""li*,lXiffiru spcB can coilecrsampres in and around perrol

t.

ii.

iii.

j

I
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Ir. Mcasurcs for protcction of Workcr,s llc lth

1 . All workets engaged at retail outtals may be covorcd fi(tot l:.'$l ( )?AC

dealers snall implement lhe personal protoclrve cqulprncnl (ltl'l:j an par

labor laws

2. IEC (lnformatron Educatlon gem61u61s3lron) aclivilies shotlld hr, oqantad
by OMC dealers for workers al regular rnlervals rn ordcr lo $an"ttlt/c lhcm

about harmful impacts of VOC emissrons.

(1. Audit ol all protcction measures and monitoring systom irnplcm enlcd al

petrol pumps:

PESO shall conduct audit of tanks and tuel equipment including gipes' ovedill
protection equipment and alarm system on annual basis and mainlain tecotds'

Il. Siting criteria of Retail Outlets:

ln case of siting crileria for petrol pumps new Relail Oullets shall not be localed

within a radial distance of 50 meters (trom frll poinu dispensing unils/ vent pipe

whichever is nearest) from schools, hospitals (10 beds and above) and
residential areas designated as per local laws. ln case of constraints in
providing 50 meters distance, lhe retarl outlel shall implement addilional safety
measures as prescrrbed by PESO ln no case lhe distance between new retail
outlet from schools, hospitals (10 beds and above) and residential area
designaled as per local laws shall be less lhan 30 meters No high tension line
shall pass over the retail oullet.

These guidelines are supplementary lo all exisling relevanl Rules. Guideli,hes,
Orders elc.
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Cf,N1'RAL POLLUTION CONI'ROI, TIOARD

DEt,Ht | 100t2

B-ll0t l/l/2020-2 t/AQM .lrnurry 29, 2021

oFntCl,: MIMOtr^Nl)UM

Sub: Clrrlficrtlon wlth rcgard to cut-olr d0tr for nppllgrht[ty ol'sltlng crlrerla rcfcrrrtl
ln Guldelines for Scttlng Up of New pctrol pump! drtc(l 0?.01.2020

This is in refercncc to guidelines issued by CPCB on 07.01.2020 for sctting up of new petrol

pumps indicsting thc siting critcria to bc got implsmsn(ed for ncw RctBil Outlcrs.

Rcfcrcnccs/cases havc been rcceivcd with regard to applicability of CI)CB srtrng crilerra thted

0'7.01.2020, in case of Ret8il Outlcts wherc Letter of lnrenrs (Lols) have bccn is:ucd or

applications have becn made for obtaining NOC or prior clcarance/ inilial approval has bcen

obtainsd from PESO.

ln this regard, it is clarificd that lhc siting criteria lor ncw IlcturlOullers is to be cornplied with

in cascs whcre conslruction of Retail Outlets by Oil Marketing Conrpanics cornnrenccd on or

after 07.01 .2020. In other words, lhc siting criteria will nor apply lo those cascs whcrc PESo

prior clearanccl initial approval has been obtsined and subsequently construction has been

started by the OMC bcforc 07.01 .2020.

This ls issued with thc approval of Competcnt Authoriry

w'
(P, K. Gupti)

Additional Director and Head
AQM division

To

'-$P,',

I . All SPCBE/PCCS -
(A8 p?r lirt
enclorcd)

Wilh a request lo ciru ata lo Commis:ioncr of civil suppliet or
olhar similar aulltoritics who look aficr isue.t reloted ro liel
Retail Outlcts at State level ond District (ollecror.r.

2. Minirtry of Pcttolcum And Naturrl Crr
Joint Socrctary (Msrkoling)
Ministry of Pctrolcurn and Nctursl Car, Covt. of lndia
Shsstri Bhsvan,
New Dclhi - I 10001
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3. Pctmleurn And Explosivcs Snfety Orgnnisation

Chicf Controlle r of lixplosivcs
Petnrlcunr and Expkrsivc Sufcty ()rgnnrzntion (pliSO)
A Block CGO C-onrplcx Fiflh lrloor Scminary llills
Nagpur-(Maharashtru) .440006

4. Thc Chairrnnn,
M/s. Bharat Petroleunr Corporation Linritcd
Bharal Bhavan,4 and 6 Currimbhoy lload
Ballald Estatc, Murnbai 400 001

5. Thc Chairmm,
M/s. Hindustan Pcrroleum Corporarion Lirnitcd
Petrolcurn House, 17, Jarnshcd.li 'fnra Road, Mumbai
Maharashlra 400020

6. The Chairman,
M/s. Indian Oil Coryoration Limired
Indian Orl Bhawan, G9, Ali Yavar Jung Marg
Bandra East, Mumbai, Maharashrra 400 05 |

7, Ceneral Manager ([nternational Trade),
Mangalore Refincry and Pctrochemicals Limite d,
Corc - 8, 7th Floor,
Scope Cornplex, Lodhi Road,
New Delhi - 110003

8. Thc Chairman and Managing Director,
M/s. Shell lndia Pvl. Ltd.
Plot No. 7, Bangolore Hardware Park,
Devanahalli Industrial Park

Mahadcva Kodigehalli
Bangalore- 562 149, Kamataka,

9. The Chairman and ManaginS Director,
M/s Reliance Industries Limited,
Maker Chambers - IV
Nariman Point
Mumbai 400 021

10. Chairman
lWs. Nayara Energy Limitcd (Formerly Essar Oil Limitcd)
5th Floor, Jct Airways Godrej BKC,
Plot No. C-68, G Block
Bandra Kurla Complex, Badrs E st

Mumbai- 450 051
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CoPY lo:

. |-,dgronal Dircctor'Y Rcgional Drrcctoratc, BhoPal

Third Floor Sahkar Bhowan

North T T Nagar
Bhopat 462003

2. Rcgional Drrcclor
Regional DircctorBt€ BenSsluru
A-Block, Nisarga Bhovan,
lst and znd l'loors, 7th D Cross'
Thirnmaiah Road, Shivanagar,
Beogaluru-560079

3. Regional Dircctor
Rcgionel Dircctorate, Chennat
No. 76. Mount Salar,
Guindy, Chennai-600032

4. Regional Dircctor
Regional Dircetorate Kolkala
South cnd Conclavc Block-502, 5th and 6th Floor,
1562, Razidanga, Main Road,
Kolkata-700 107

5. Regional Director
Regional Directorale, Lucknow
PICUP Bhawan
Vibhuti Khand, Gomti Nogar
Lucknow - 226 010

6. Rcgionsl Dircclor
Rcgional Directorate, Shlllong
TUM-SlR. Lowe, Motinagar,
Near Fire Brigade H.O., Shillong-793014

7. Rcgional Dircctor
Regional DircctorEte, Vadodara
Parivcsh Bhawan, Opp. Ward No. l0
VMC Offrcc Subhanpura, Vadodara - 390 023

8. Regional Director
Rcgional Dircrtoratc, Punc
Row Housc No. l, Nisarg Vihar,
Bolcwadi, Pune -411045

I

l
I
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Llsl of SPCB,/ PCC8

Th. M!mb.r Sccftl.ry
A h Pr.dcrh Sr.rr Folkrrlor (-'anlrol llonrd
D. No.ll-26-14 D/2, Nc.r SurtriBe llosprirl.
F$lrpn llol.l Ccnlrc.
Cholmv.ri Srrccr, K0sturih&rpcl.

vad..520010

'l-hc Mcrnlxr Sccrcrnry
A,1lni!h.l ltnr(l(rh Srnr( Poltution Co lrol noard
'Prryavlrar llhnvnn , Yltnl, llo,!d.
llppu Nnllrh,
Nihn(ligur ?rlIl0
Aru och&l Piqdci'r
l'ha Mcmbcr Sacratary
Bih0r lit.tc r.lllnrion Conrrol ,Jo.rd
Prrivcrh Illr.w.n. Plor No.N-11/2.
P.lliprlra lndurtr iil Arca
Paln..800021
'l hc Mcrnb(r Sccrctlry
Co, Ststr Pollution Control Borrd
Nr. l)rlarnc lndustrrrl E!l|ttc,
Opp. S.ligro Scminrry,
Srlrgoo - lJnrdcz
Crx.40lJll
'fh. Mcmbcr S.crctsry
llnrynna Sliltc I'olluraon Conrol 0oird
C. I l. Sc€tor 6. Prnchluh.
HsrFna ll4l09

-[r,iI!!!---=-
fha Me'tlbr'r Scc,(t.ry
J&K Stat. I'ollurrcn Con.rol Bo.td. ptrivtsh tharvtn,
Forcsr Complcx, Cl.dni. Ntrwal. lnniporr NlgEr.

J.m u (J&K)

'l h. [,1.rnbcr Sccrclllry
Klrnnlskn stttc l'ollrrion Control Doltd
Pnrisrrd Bh.v.n.4rh& S floors
Church $rcr(,
Bnng.lo.c -' 560 001

Kirnstrk6
Thc Mchbcr Sccrlhry
Mlhrr.shua Sr.tc Pollution Conrrol Boad
Kalpatrru Point, ]d& 4'r floorl
Sion M6nmga Schcm. Rond No. 6
Opp. Cin! l,lanct. Sion Circlc. S'0rl (E).
Murnb& 400 022 Mnhltrarhrra
'fhc Mcmbcr S.crctary
Mrnipur St.te Pollurron Control Bonrd
Lamphelpat,
lmphalWoit D.C. Ollirc Compler - 795004
M ani
-fh. 

Mclnb.r Secrcrrry
Miaomnl Stara llollurion Control Boird
Ncw Sccrcrarirt Compl(.r.
Kh.rlr. llrh,lmml PcnB, Aiawl
Mizoram 796001

Th! M.mb.r Sccrcliry
Odish. Stat! Pollurion Conrrol Bo.rd
Peribcah Bhrwrn
A- l 18, Nilskqnrs Nl8sr, trnil -Vlll,
Bhubmerhw.r .. 751012

Thc Mcmb(, Srcrct.ry
Rrjlrthrn Strtc Pollution Contrcl Bo.nl
A-a Inslinrli0116l Arca, Jhrlanc Dungri
,ripu, - 102004
Rrj.rlh!n

1'ln Mcmhcr Sccrctrry
Ar$rn Slrtc Pollulron Coolrol Bo6rd
Bamu{imardrn.
Osw.h.n - ?8102 I

A$!m

.,]

I

l

J Tlr Mcmbcr Sccrcl.ry
Chh.nirSirh Environnr.n! Conrcrvlrion Boud
Pary!v!! Bhtwall,
Noflh Blocl Scclor- 19

NiF lteapur - 492 099
Chh.IisRrrh

6

1 T}! Mambar Sccr.trry
Cujir.t St.tc Poll!tion Control Bolrd
Srcror l0-4,
clndhr Nrglr - 182041
Ouj.rst

9 t0.

ll

Thc Memb.r S.crlt!ry
Hrrn ch.l Pmdc.h Sl.r. Pollutior Cont.ol Bolrd
P.ry.vann Bh!v.n, Ph.ic lll,
Ncr, Shiml. - 171009
Himsch!l Pradcrh
Thc M.mbcr Scc,.t.ry
Jhs.khfi)d Stslc I,ollution Conlrol Board
T.A Building, HEC Cnmpus, P.O. Dhurwa
Ranchi - 814004
Jhr.khand

11

tl Thc Mcmbcr Sccr.r.ry
Kcr!h Sr.tc Pollurioo Control Bo6rd
Plamoodu Junction, Panlm Pilacc P.O
Thiruvan.thrpur.m - 695004
Kcrala

I4

r5 Thc M.mbcr Sccrctsry
Mrdh). Prldcah Slltc Pollution Cort.ol Boa.d
P!ryrvrrlr Prris!r, E5 Arcr! Colony
Bhoprl - 462016
Madhyr Pndcah

t6

t'l Tlrc Mcmbcr Sccrctary
Mc8h.l.yr S!.t. Poliution Conrol Bo.rd
Ad. , Lumpmtng.4
Shillong - ?930ltl
M€rh|l.y.

t8

t9 fic Mcmbcr Sccrcory
NaSslrnd Strtc Pollutaon Contol Bot d
Si8r.l Point, Dirupur,
N.Sslrnd - 7971 l2
Nat!l.nd

20.

2l Thc Mcmur Sccralry
Punjrb St.tc Pollurion Codrot Bo.rd
Nrbhr Rord, ITI Rd, Adrrh Nrgrr,
Prcm Nr3rr,
P.tidr - l,t700l
Pllnirb

I

I

I
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'lhr M!mb(r Sccrctnry
'l imrl N0(lu St.(c l'ollution Conrrol fio.i(l
No. ?6. Mount SnIi. Cuindy.

J2

Thc Mcrnbiir Sccrcr6,y
Tripurr Starc Pollurion Conrrol Bo.rd
Prriwlb llhru,rn
Itl Nclrru Cornplcr, Oorlh.b{rli P.O.,
Kunjobrn, Agirtnli,
W$t Tripnr. . 799 006
lr
'[he M.rnbcr Sccrclnry
Urtlr ltrnd.rh Slil. l'ollulron (:onlrol Doatd
Jd nm.. I'lCtrP Bhav^fl.
VrbllrtIi Kh{nd. ConIr N.B!r.
Lucknos - 22(1010
Uru, Pcd.sh

'fh. Mambcr Sccrd.ry
Chrndigarh Pollurion Control Commillc.,
P!r),!v.r.n Bh.*.o, Ground Floor. Sacrorl9 B
M.dhy6 M.rg, Chrndigrrh

I

I

I

l

Mambca Sacretsry
Lr*slodwrcp Polluron Conlrol Commilcc
Dcpanm.nr ofScicncc, l cchnology &
E6vironmanr.

nr.-6t25

?] TIa Mcmbcr Saar(l.ry
Siktrm Strta |tollulion Conlrol Dosrd
Sl.r. lud Ur! ll. Environrncdt Ccll
Oovr. of Sit\hn. Dcorrli. 6.n$ol . Sallrm

24

t5. 26

Tcl.nSrM Slalc Pollurion Conlrol Bold
Playrv.nn Bhrvln
A-3. lrdu'rrial E-.air., Sen.lh N.g!r,
lly&r.brd - !00 0ll
Tcl.n8!rlr

Tllc Mcmbc. Sacrarary
Uli.Irllt.nd Environm.nl Prolccrion & Pollurioo
Co.ltrol Bo.rd
2920. l'.l.mi Ro!d,
Dchndun - 24800,
Utt nlhrDd

2t(21

r9. Sccrctrry
Wc.{ Bcntnl Sllrc Pollution Conlrol go$d
Ptrrbcsh Bhlvsn
Suilding. No l0-A,olock -LA, Scclorl.
S.lt L.t! Ciry,

-70009r Wcsr Il

Thc Mcmbcr Sacrarary
DclIi Po,lution Control Commitrc!,
Go\r.nmcnr of N.C.T. Dclhi
4tlr Floor, ISBT BuildioS. Kr.hm.r.
Oatr.Dclhi-110006

Tlta Mcmbcr Sacrcbry
Andtmrn & Nicoblr Itlands Pollution
Control Commiltc.,
D.parlmcnt of Scicm. & Tcchnology,
Dollygunl V.n Sidrn. ll.ddo P.O.. port Bi.ir,
14l{t02

J2

Mcmb.r Sccrct ry
D.rn n. D,u &. Dodra Natsr Hlvcla
Pollution Con{rol Commaraa,
Omc. ofrh. Dcpuy Conrcrv.aor of Forcrrs,
Mori Dr Drm6n - J96220

14

15. M.rnbcr Scc.ctsry
Poodichcny Po,hdon Conhol Com mallce, Housin8

Pondi 00J

l0

I
1"1

l

I

I

i

I

I
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CENTRAL POLLUTION CONTROL SOARO
qqtfiq, cr{ q'd ns{q qfiE*{ iffiq qrrd {c6lr

B.t3011nn019-20rAQM

r.lirarnY o? lt.vrnoNltxt, toiErr I cLlf,Ar: cNANSE COVT OF lX0l

August 16,202't

OTFICE MEMORANOUM

Sub: Addandum to lhe Guldellnos lor Setting Up of N6w petrol pumps is*ued on
Janurry 07, ?020 -rogardlng.

GPCB in compliance of the Hon'bre Nationar Green Tribunal order dated January 1g.
2019 in O.A. No. 86/2019: Gyanprakhash @ pappu Singh Vs Uot & Ors. issued
gurdelines for setting Up of New petror pumps vide o.M. No 8-1301 1/r/201g-
20/AQM/10809 d8red January 07, 2020.

Hon'ble NGT vide further orders dated 23 07 2o2o and 09 10.2020. rn the maner of
Suresh Mandator Vs. State of M p & Ors (O.A. No 61 ot 2019 (CZ)), directed
MoEF&CC and CPCB to submit a report with regard to the minimum distance lrom
water bodies to the pelrol pump

The matter was referred to the Expert committee and the draft guiderines ror
implementratron in case of petror pumps near water bodies were p*repared. The
guidelines 

.also specify the groundwater and soil sampltng protocot, frequency of
sample collstion and the prescribed parameters and icreening varues to'he
adopted. The same monitoring protocol and parameters/ vatries lexcepi ron
monitoring frequency) need to be adopted lor petrol pumps covered under the
gurdelines dated January 07 , 2020.

|fIw-.'-'
(p.K-fr61-!)

Mdltlonrl DircctorE Ohirionst Hcad
AQM Otv

Encl.: At Abovr

To

1. All sPcB' PCCr
(tu 9.r T.t .ncl6.d)

wllt . Fquo.l lo clrr,rolr to Conmissio.ro, s, civil
aupdlaa q othor &ndo, adrro.(be wlro leot ollor/ru.r ruLrrd lo polrD, purlpJ ot Slola/ UI lr;.nd Addat Colroator, Cornd$ionors iDcpulyConnntutn.

tsffi qq1'$ lrtr TR, ftftfr- I t0012
padvoh Bhrwan, Eart A4un Nagu, Dalht.l 10032

(qq/tet : 43102030 223067S2 tlrHlff^^'^'|'-"'

These draft guidelines were. placad in public domain for Seeking
comments/suggestions from public and concerned stakeholders. These we16
reviewed by the Expert committee and the guidelines have been finalised and are
hereby i$sued a6 addendum to the Esdier cpcB Guiderines dated January 07, 2020
for implementation by concerned stakeholders.

Tha6 is6u$ with the appr6val of the Competent Authority.
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2 Joinl Secrolary (Marketing)

Mlnrstry ot Petroleum and NBtur8l Gas, Govl ol lndra

ShaslriBhevan,
New Oelhi - 110001

3. Chief Controller of ExPlosives
Potroleum and Expbsiv€ Ssrety Organizalion (PESO)

A Block CGO Complex Fifth Floor Seminary Hills

Nagput-(Maharashtra) -440006

10. The Chairman,

Ilt.I1l"':5:,"'ny Limil6d (Fomorty E!38r Oit Limired))u t-toor, Jol Airways C,odrei BKC,
Ptot No. C4B, G Blod(
EendraKurla Complex. Brndra Esrt
Mumbai. 450 O5t

{ Direclor
Legal Metrology
Miiistry of Consumer Atfairs. Food and Public Dislribution Deptl' of Consumer Affaits'

Room No.46 l "A. Knshi Bhawan.
New Delhi - 110 001

5. The Chairman,
M/s. thBral Petroleum Corporation Limited
Bharal Ehavan, 4 and 6 Currimbhoy Road
Eallard Estate, Mumbai 400 001

6 The Chairman.
M/s. Hindustan Petroleum Corporation Limited
Pelroleum House, 17, Jamshedir TalB Road, Mumbai
Mahsrashtra 400020

7. The Chairman,
M/s. lndian Oil Corporation Limited
lndian Oil Bhawan, 69, Ali Yavar Jung Marg
Bandra East, Mumbai, Maharashtra 400 051

8. The Chairman,
Ws. Shell lndia Ma*ets R4. Ltd.
Plot No. 7, Bangolore Hardware park,

Devanaha i tndustriai pa*
MahadevaKodllehallt
Bangalore 562 149, Kamataka.

9. The Chairman.
Irr'l/s Reliance lnduEtrier Limited,
Maker Chsmb€rs - lV
Nariman Poinl
Mumbai 400 021, tndia
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Lrst ol Slalaholders

'| hc Mr'tl!{r S\yr.trry
Atdhrr Pr|(l.rh S\.tc Pollrliolt ( ontflrl lir rl
D No 1.!.16' lal)/:, N..r S$rrirs lhlrllit.l.
DuihN lloicl C.nlrr.
(-h.htlv.ti Slrtct, X.rlrrlbrip€t.
V Uiyrv.de. ! ,0O I 0
'I hc Matnbcr Sccratory
A\s.nr StI( rolluir:}lt C$ntral llolrd
llrnrunt raidnn.
Culvrh.li ?l lO: I

'I h( M.rrtr^u, Sccrclnry
( lrhartlli8rrh LnvtmlrnNnl (:qllrn.ntrrrn lllrlrft i

Piryitri llhtu.sn,
Norlh l! locl SNlor. IO

Nr}rRtrfur {92 0r9
Chh lr.g!rh

l lrC Murrrlx.r Sr'erctnry
Anrnr.h.l ,,r.dlrft S|ntr Pollutio|t Codrol noord
' llrrylvrrullhtwn'. Yurl. R06d.
IapprrNollnh.
Nrh.rhflutl 79lll0
Anrnoulrol ltnrdcth

tiii ,iii,rit,"r s.;ircrrry '- 
*-' -

Ilrhx, Sl s l\rllutmr (irnrrol llrrarrl
l'rrrh*\h llIrrvnn. t'lrrr Nrr N-lt/i,
I'iltlrlItr $ lrrl0\lltrl Arr.I
I'rlrJ1l I(10{, 1I

I hc ttc,rrhci (cerr"rr,ry
( ior Stxt{ l,otltrt!\ll ( fi{rol llord
)ir l'tlrn!{ ln{lnil.iel l.itata.
(hI. SrhBao Si;nrimry,
Snhglo , llordrz
(;or - 40lrlI

)

.tI

'l'lrc Mcmb.r Sccrcu,)
GuJ0rlt Sutc P6llutioo Control Bo.rd
Scr,-ror 10.A.
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Copy to:

l. Joint Secrotery
CP Oivision
Mini8lry of Envlronmenl, Forest and Climalo Change
lndira ParyevaranBhavan,
Jo$sgh Road, New Delhi * '1 10 003

2. Regbnal Oirector
RBgional Director6te, Lucknow
PICUP Bhewan, VibhutiKhand, CiomtiNagar,
Luckno - 226010

3. R€gional Director
Regionsl Direcforate, Bengaluru
A-Blod(, Nis€rgaBhavan,
1st end 2nd Floors. 7th D Cross, Thimmaiah Road, Shivanagar
8eng8luru-560079

4. Regionsl Oireclor
Regional Direclorate, Bhopal
Paruesh Bhawan, paryavaran

Psrisar E-5, Arera Cotony, Bhopal-462016

5. Regionat Direclor
Regional Directorate, Vsdodara
Parivesh thawan. Opp. Ward No. .10 

VMC Office Subhan pu ra.
Vadodara -390023

6. Regional Director
Regional Directorate.Shiltong
'IUM-SlR". Lower Motinagar.
Near Fire Brigade H.e., Shilong_793014

7. Regionat Oirector
Regionat Oireclorate, Kolkata
'South end Conctave, Bto€k-502, sth & 6th Floor, 1582,
Razidanga, Main Road, Kolkata_ 700107

E. Regional Director
Regional Direclorato, Tamil Nadu
Second Fbor, No.77-A, South Awnl. 

I99-d, Ambattur lnduBtrial Estata, AmbatlurTaluk, Thiruvattur Dbtricd, Chennai- 6OO OSg, famiiijaO;.---'
9. Regional Dircctor

Regional Directorate, Chandigsrh
c-mail- rurnrmtinrh.cocb6nic.in

10. Retionst Direclor
Reglonrl DiBato.ato, pune
s-mall - bkJh!rma.cpcbonlc.lI

11. PA ro CCB
12. AO ro MS
13. tT Oivttbn for upbdlng on CpCB unbrllr
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ADOENDUM TO GUIDELINFS FOR SETTINO UP OT NEW PETROL PUMPS

The Hon,bte NGT vide orders daled 23.07.2020 and 09.10.2020, in the matterof

Suresh Mandaloi Vs. State of M. P. & Ors. (O A. No' 0't of 2019 (CZ)), directed

MoEF&CC and CPCB to submit a report with regard to the minimum distance from

water bodies to the petrol pump.

The matter was subsequently referred to the Expert Commitlee constituted by

CPCB earlier in the matter of guidelines for setting up of new petrol pumps and the

following addendum guidelines (to guidelines dated 07.01.2020) have been finalised

for implementation in case of petrol pumps near water bodies:

a) All the surface water bodies inespective of utilily shall be protected from any

possible conlamination. These include lakes, ponds, streams, rivers, wetlands,

canals and creeks, as per revenuo records. Retail Outlets shall not be locat€d

within a distance of 50 meters from the nearest poinl of water bodies. ln case of

streams and rivers, the distance shall be considered from floodway. ln case

floodway is not defined, the distance shall be considered from firm banks/ edge of

river. The siting criterion is to be implemented for all new petrol pumps where

construction by OMCs starts post the issuance of these guidelines.

b) Retail outlets coming within 50 meter to 100 meter from the nearest point ot

surface waler body shall have secondary containment by way ol double walled

lanks or concrete protection walls around Underground Storage Tank (UST).

c) Groundwater and soil quality monitoring near the premises of fuel retail ou$ets

shall be conductod by OMCe onco a year through E (p) Act, 1986 approved tabs

or labs with natloneUlntemetional accredlteUon. The monitoring shall be done for

thoee Fusl Rctail OutlotB whlch ere loceted within 100 moter from lhe nearosl
point of ru aco wator bodies. Theec ehall be applicable to all p€trol pumps,

regardleao ol tho datc of crtabllehment. ln caee of any clarlfication and/or difliculty
in obteinlng t.mpL. for groundweter and roll quellty monltorlng, OMCs mey seek

I
t
I
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assislanco of local administration/SPCB/PCC/CGW8. Prolocol for soil and

groundwater monitoring is annexed as Annexure-1.

d) Groundwater and soil quality monitoring shall slso be conducted by OMCs before

installstion of the new fuel ret il outl6l, tor those relail outlets coming up wilhin

100 metsr fnom th€ nearesl point of surface water bodies.

Monitoing potocal spocifying the prescribed parameters and scraening values

annexed with these guidelines (other than lhe monitoring trequency), s/ral/ elso 0e
adopted for those retail outlets wherc aPCB guidelines dated 07.01.2020 arc
applicable.

These guidelines shell be revlewed from time to time.

NOTE: These guidelines arc supplemantary to all axisting relevant Rules,

Guidelines, Oders, Notificallons such as Wetlands (Conservation and Management)

Rulas, 2017, Coaslal Regulation Zone (CRZ) Notificalion, 2011 etc. The olher

measures, prescribed in CPCB guidelines for setting up of new polrol pumps dated

07.01.2020, for antainment and lroolmenl of spillages, check on leakages from

USTs, treatmenl and disposel ol sludge removed from underground tanks dunng

cleaning, meesurcs for protection of workers'health, audit of all proteclion moasures

and monitoring system implemented al petrol pumps, shall also apply to the fuel

rctail outlets falling in the criteria specified above.
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Anncrrrc-l

Protocol for monitoring qurllty of ioll lnd groundwetcr neor lho premlrer of full rtlell

outlctr

Samplcs of groundwatcr being uscd fbr drinking purposes shall bc collcctcd from at lcast

threc diifcn:nt tlinections with rufcrcnce to rhc retail outlc(. The sampling point should be

prefcrably within 50rn distancc fmnr thc undcrground storagc tlnk location at thc rctail outlet.

Thc samplcs shall be analyscd for the following paremeters:

l'able L

Furrher, soil sample shall trc collected from a boreholc within thc prcmiscs of thc fuel rctail

outlct adjacent to the Underground Storage Tank (UST) pit. The depth of borc hole should bc

up to lm bclow the bottom of the storage tanl level. Soil samples shall be analysed for the

following pararnetem:

Table 2.

Sr. No. Prremctcr Scrccnln g Values(mg/kg)

I 5000

, Benzene 5

3 Toluene 30

4 Xylene 50

Mahyl Tertiary Butyl Ethcr 100

6. Total PAH

Oround water and soil quality monitoring shall be conductcd by OMCs oncc s year ttrough E

(P) Acl. 1986 approvcd labs or labs with national/inrcrnational accrcditation and thc rcports

arc to bc submittcd to SPCB. Thc roil monioring shall bc dono in fint six months whilc

groundwatcr monioring shall bc donc in thc next gix months.

Sr. No. Prramelcr Scrocning Vrlues
I Total petroleurn hydrocarbons

(C ro -Cro)
0.6mgi 1,

, ut'Ex t.

ii.
iii.

Bcnzenc- 0,0! mgll.
Toluene- 0,7 mglL
Xylene-0,5mg/L

-1. Mcthyl Tcrtiary Butyl Ether l3rrg/l

4 ]'otal PAll 0.0fillmg/l

Totsl pelroleum hydrocarbons

(TPH)

5.

40
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In case of exccedance of scrccning by any paramacr, or in case of leakage resulting in

soiUgroundwatcr conlarnination, thc measurcJstps as prescribed in thc guidelines for sctling

up of peiml pumps datcd 07.01.2A20 shall bc takcn up. Asscssmen( and rcmediation shall be

canied out as pcr the gtidcliner issued by MoEF&CC ad CPCB.

I
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An nexu re-3

d-d'la rqrq
,,,i1tr RAi. P()L l LlTrr)lv

rqJidl:

No. tl-29012,2ESS(CP A) /2015-16/ N,larc h 07, 101(r

'fcr

The Cha irmarr
All thc State Pollutiorr Control ljoards / Pollutirrn Conllrrl Cornnrittces
( List Attached)

SUB: MODIFIED DII{ICTIONS UNDEII SECTION 18(1)ib) OF THE !\'ATER
(PREVENTION & CONTITOL OF POLLUI'ION) ACT, 1974 and THE AIR
(PREVENTTON & CONTI(Or_ OF pOLLU'frONi ACr', 1981 RECARDTNG
HARMONIZA'IION OIT CLASSIFICATION OI' INDUSTITIAI, SEC"I'ORS
UNDER RED / ORANGE / GITEEN / WTIITE CATECORI ES.

WHEREAS, under section 16 (2)(b) of the lVater (Prevention and Control oi
Pollution) Act,7974 and undL'r Sectron 16 (2)(c) of the Arr (Preverrtion & Con[rol ,rt
Pollution) Act, 19ti1, oner of llre lun(:tions of thc Central [)ol]uturn Control Iioarti (CPCB),

constltuted u:rc1er the l{ater (Preverrtlon and Control oi Pr)llution) Act, 197-1, is to
c()ordinate activities r)f thc State Pollutirrrr Contr-ol lJoarels (SI'C l)s) arrtl J)ollutirrn Contrtrl
Committees (PCCs); and

\,VHEItEAS, under sectiorr 1O (2)(c) rrf llre \,V.rtcr (Prt,ventiorr anrl Ctrr.rtrol rri
PolJution) Act, 197.4 arrd urrcler Section 16 (2)(d) of tl.re Air (l)revcntit:n & Control ol
Pollutiorr) Act, 1981, orre of tlrt [unctions of flle CPC]] is kr 1'lrtrviclc tcchnic.rl assisttrncrr
arrel lluidance to SPCBs and PCCs;.rntl

WHEREAS, it rvas brouSlht to the notice oi CPCli, tlrat tlifforcrrt SPCBs / I'CCs
w'cre follou,ing c'iifferent criteria tor ciassi[ication oI industria] :;cctors un(1cr
Iled/Orange/ Green catcgor\, .rncl tlrat classiiicatron \,\.as L'rcirrg used Lrv thc Sl'jClls/ I'( ( s

frrr grant ol calnsents to irrrlustrres anLl ior Inventorit.atrcn f survcill.rncc o! intlustrius

WHEREAS, the issuc:-cgarrling classrfication ol iut'lustries was deliberated uFor')
in tlre 56rr, Conference ol C-hai:'men & l\Icrnber Secretarics of CP(lll & SI'C[]s/ l']CCs hclt'i
on Ar"rgust 31, 20]0 antl a rvorking group comf.trisiull iri rcprrg51,11lativcs fr'orr SI'Cl]s &
(ll'CB rvas constituted to prepare.r cor.rsolitl.rteel list ol rnrlustrial srrctors falling untler
Ilc'cl/ Ora nge/ Creen categorv to brirrg unifolmitv in c]assification o[ irrclustna] sectols
.rcloss thc country;

l,i
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\!HEIiEAS, the report prcparerl by the Working Croup was c'liscussccl in tlre 57ri,

ConJerence of Charrmen & Memlrer Secretaries of CPCB& SPClJs,l PCCs lrcld in Delhi on
Septerrber ^15,2017, n, hercir.r some. motlifications rverc proprosecl,

\{HEREAS, the fin.rl report oI tlre w,orking group rv!1s prepared, inc()rpor.lting thu
suggestiorrs/ o bserv a trons madt ilr the 57r.t, Confercnce of Chairnren anti Mer.nbcr
Secretaries of CPCB & SPCBs/ PCCs and in exercisr. of lhe powers tlclc.gatecl to the
Chairman, CPCB underSection 1B(1)(b) of the Water Act,197,1, ir>llorvinli dirtctions w'tre
issued for compJiance to all SPCBs/PCCs to mainlain uniforrtitv in categorizatiorr oi
rnriustries as red, orange and green a-s per lrst [in..rliz-c,-] bl'CPCB, rvhich illcntifieLl tl5
tyLrcs of industrial sectors as'llod',73 irrdustlial sectors as'Olangc' and tl6 secto:s as
'(lLer.n':

a). To rnaintai:'r unifonrity irr cateitorization of inllustlies undcr licd/
Oranl;e/Creen catcgort,, the SPCBs /PCCs shall aclopt the list as f ina lizcd by CI'CB l,ascti
oir the recornrnenda tions of that Workirrg Group fol grarrt of Corrsent, invt'ntorization of
inclustries uncler Recl, Orange arrcl Creen categ;orics an..l other related activitics

(b) The SPCtss,z PCCs sh,rll revise the lisr of Recl, C-)range and Creen categlolics
oI inclustnes operating in their lurrsdiction based rrn the criteria spccificd irr rlre irrral
reporl ()f rhat Working Croup antl submit the sarne to CPCB r.vithiu 90 rlavs in lr.rrcl copv
as rvelI as soft copy;

WHEREAS, Iater-on, it was obsen,ed lhat the proccss of calegorizatitrn thLrs lar vvas

primaril-y based on the size oI the industries an(l consumption o[ resources anLl po llu t ion
tiuc to rlrsch;rrge o[ cnrissions anrl effluents and its ]ikclv lrrpact ()n hcalth w,as rrot
cortsiclc't cd as primary c-r:iteria;

WFIEREAS, there have been proposals (r'om the SPCBs / PCCs an.i incluslrial
associations for categorization oI the industrial sectors in a more praB)n.rtic rnartncr ihc
issuc rvas tliscussecl during lhe national level conJerence of the Environrnent Miuisters oi
the States, held in New Delhi clurrng ApLil 06-07, 2015 ancl also rltrlirrg tlre Con[ererrcc ,,rt

thc Chairmen antl Member Secrc.taries of CPCB ancl SPCBs/PCCs hr.ld in Norr, Dellri on
April08, 20i5. Accordinglr', a'l!orking Croup' comprisins r)[ the Nlcnrbcrs lronr Ccrrtra]
Pollution Corrtrol Board ancl State Pollutron Contloj Boarcjs rcprcscntir.rg thu Slates,,i
Andlrra Praclesh, Pr,rniab, Tamiln,rdu, l'Vest Bengal, [\'{atlhv.r Pradesh anc l\l.rharaslrtra,
h,ds constituted to rcvisit the criteria of c.rtrrgorization of irrtlustries arrcl suggr.sf rationalc
Lrased on pollution potential ior categonzatlorr oi inclustrial scclors anrl adopting rl l()r
irn plementatiorl oJ polJution control plan;

\l1iiEREAS, the lVorking Croup Iras rle\:cl()p(:LJ llrt.rilL'ria of eateqrrriz,rtirrn t,[ rlttlrrstrral
seclors basecl on th(, r:()nccpt of Polluhotr lndex r^,hrch is a luncLion of tlre emrssitrrrs (,rrr'

f.'o)lut.lnts), effluents (1^,atcr pollulants), hazaldous wastes gener.rt( cl an,.l ctrnsunrptr<,rr ,ri
r'(,so!rrces. For this L.',urPose thc refcrences art. taktn frorn tlre lhc. VVateI (i'rcv('ntion ancl C orrl|irl

:
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of Polluhion )Cess (Amen<lmenl) Act, 2003, Starrrlar.ls so fal presclibcel 1n, 1,1rious pollLrl.rrrts
trncler Environment (Protechon) Act,19fi6 antl Doon Vall!.\, Notiliaation, 1969 issr-rt,cl L,r

NIoEFCC. The PollLrhorr lndex (PI) of anv inclushial sector is a nurrbel fr()ar 0 to l0[).rn.l i]rt:
intreasing i,alue of Pl dr:notes thc increasilrg rlegree of polluhon ltrad fror.n tlrc industri.rl s(\rt('rr;

\^/HEItEAS , ba.scd o:r lhe scrie's of consultations rvith SPClls, cliffelont Covrrnm(,nt / N{)n-
gover!1menI lnsdrutions including industries antMoEI]CC, ths i6rllort,in11 clitelra orr 'l(arrrir.ol
Pollution [nc1ex'fol the purFos€ of catcgorizatiorr of inclustria] secl()rs lras bten Iinalizi,ri:

c Indushial Scctors having Pollution Inclex scorc of 60 anrl ahovr, - Rctl catcgirlv
; lrrclustrial Sr-'ctors having Pollution Intiex srttre of 4l trr 59 -OrarlBe c.rtr.g()r'\

c hldustrialSectors having I)oiludr.rn l:rtlex scr'rre o[ 21 to 40 -Creen catt1,,,rn'

c Irrdust:-iat Sectors having Pollution lnrlcx sc,rlc irr< l. .\ upto 3() l\ihilc c,rtrlli)r\

\{HIREAS, bascc] on the rc'r,isecl critcria, thc'Final Iicport ()r.r lieviscel C.r tt'goriz.r tion
o[ ]nclustrial Sectors uncler Rctl/Orange/Gmen/ Whitr-.' lras bc'c.rr evolvc,,l l-hc
'Categtlrization'is based on the rclative pollurion pot('ntial of tht irrclustriirl st'c:ors antl
grouping of the industriirl sectors based on tlrc use of raw matelials, ntanuf;rcturirtrr
process arlopted antl poJlutants likeiv to be generalcd;

\'ViJEREAS, hascrl t.;n relatir i: ['ol]utiorr lnilt:x, tl.to nrllirer rrl ir.trirrstries in t.tTrrrr-rs

a.r terj(ll'ies alc as under
i Thr: Red ca te gor-r, of inrlu stria l s('ct()r5 b0
ii. Ihe Orange c.rtegor')'of inLlustrial sectors: $3

iir. 'l he Grecn categu\ of irrrlustrial scciors: 63 arrtl
rv l he Nervlv irrlrotlucccl iA'hitc c.tegor\: 3h

\4llEREi\S, there shall Lrc no neccssitr'oi obt.lirlirrg thc ('onscni 11r ()pgrirtt:" i,rr \\'hr'.(l
cates()rv of iu(iustrics auel arr intir':ration to corrcerneel SPCB / PCC shall striiicc;

WHEREAS, thc pur ptrsc ol categoriT,ation is lo cnsurc tlrat tlre inrlu:trr rs

establishecl in a nranner colrsistent with the errv ironnre nt.ri oblcctives.rnd to pr'()r))F)t

irrclustt'ial scctors to ar'lopt cleaner tcchnolL)Bies, ultimatelt, rcsu)ting iu gr-'rtc'r.rtion trl no

or min inru nt pollutants.

\\'HI:lihAS llre nerl catcgorrratrolr svsitrn shall .ilso iacilil,tic in sclt-.r:stssr:rcLri
bl intttrslrics;

Nor,r,, therciore, in exercisr. oi the povvc.rs delegatcrl to the Chain.nan, Cl'CB unrlcr
Section 18(1)(b) of the Water (Prevention & Control of Pr>llution) Act, 1974..rnr.1 Scctit,rr
18(1)(b) of the Air ( Preventioll & Control of Pollution), Act, 19it1 tl.rc carlier Directitrns
issuerl in Junt 2012 in thc context of categ()risatir)n ol inrlustrrcs as litd, L)r.rnp,,e & Clr'en
are withclrawr.r wrth imrnecliale eticct an(l f1lll1r',ving'Directions' .rre hert:b\ issrrutl flr'
crxnpliance bv all SPCBs.rnrl I'CCs :

ii
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1. That the SI'CBs and PCCs slralj adopt the Ilcvisctl Critcna of catcgorization
of irrdustrial sectors as cletailed in table nos. F1, l-'2, F3 antl F1 .rnri Ilcvisetl
Lists of Recl, Orange, Green and White categories of irlLlustria] scctors,

presented at tablc':ro G2, G3, C4 anr'l C5 resp-rc'ctivelr', in tlre'Fir.ral lleprort'
as attached lrcrelyitlr irnmeclia telv.

2. That all pending applications for consitltration oi'Consent tri Establislr'
and'Consent to Operatc'and futu:'e suci.r applicalions sha ll bc processcrl as

per rev isetl critcria.
3, That the SPCBs and PCCs will provir.lc the ljst of inclustrir.s irlontificri rn

eaclt categorv existing ir.r the State rvhich have becn consitlcrcd for grattt o[
consents. SI'CBs/l'CCs u,ill forwart.l tlre list of such inriustries bcfort'
31.05.2016 and the samc w,rll bc uploaelcll on tlrt' w,cbsiies oi resL)rctrvc

SPCB/PCC,

4. That the 'llev rse'r.l Lr.sts r-rt Ilt:cl, O[ange, (,rccn.r:rcl \rylritL' c.lr(rH()r\ (rl

industrial sectors' sl)all bc u:e.l bv thc' S['Cl]s ancl PCCs lor Cons('rtt
N{anagement.rncl inventorization of i:rrlustries urrder Rctl, Oraugc ,Crrrrr
an(l White c.rtcgories. Siting of tndustries shall be orrli, in conlorntittg .rrcar
SPCUs / PCCs shall evolve sector specific plans for control of pollutior.r anrl
intlustrial survc.illa nce for verifving compl iancr'.

5. 'i'hat the SPCBs antl I'CCs shall rc'v isc' /pr.'par.' lhe irrverrtorr rri Iit'ti,
Or.rnge, Creen ancl \'Vhite categories of ir.rdustrics opcrating irr their'
jurisdiclion basc'd on the revised criter ia sl-rccifier.l in thc I'-inal lir:port .rrrl
submit the same to CPCB witl.rin 90 davs i.e , beforc 3().05.2()16 rn lrarc.l c,rpl
as well as soft copv.

6. That the listed catL'gorv of irrr.iusllies or tlrOse itlt'rrtifierl l.tr.cr-orr Lrttir'r
diftcrent catcgories slrall not br.'linkr-,d t() s.'ln(ti()n ol loarr /[inan.c t,r'birn]i
proccctlings.

7 That any furtlrer adclition o[ anv ncw or left-over irrr.lustrial sector anc] tlrcil
categorizatioll which is not Irstecl in the reviseri list of Rct1, Orangc, Grt'crr
and l{hite irrtlustrial sectors, shall be.lene at thc li.:r.'el o[ ctrnccrneti SI'( li
/PCC rllou,ing reviscd .riteria & gr"ridelinr:s as tlc,tailcd in thc attacht'rl
clocurrent ir nr.l no cr)ncurrerrcc ol CPCiI shall nornrallv be requrrctl It i:
further clarificd tlrat whik'catelioriz.inll the irrclustries, ilactj<rnal rrumburs
shall Lrc rountled off to nearest inieger'.

.,1 :
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The SPCBs/PCCs shall acknorvledgc the receipt of clirectiorrs anrl subrnit thc
'Actton Taken Report' in corlprliance rr,itlr thesr,. tlirections to CPCI] beforc
15 0.r 2016

(Aru n eh
(,- nt,t l'l

Copr1, 16 z,l( p
II fhe Chi,,,i Seclt'tarr' ,.,i.r I tl.tt'Slatcs anrl L- fs

I l he Secrctarr' ,

\[inistrrr o[ \'1jcro, Srn.r]l anLl Nler'iiLrr'n Intre plcrreuls
I,jiivpg llha',r'an, R.rtl \1arg, \crt Dt'lhi - l1(l 0l I

3 The Secreta r,,, ,

\ 1i:t is irl oi Hrar,i Intlustlres
Ud\'(rg IJI)ir\.!ar'1, I(,rlr Nlarg, Nrrrr I)t,lhi - I lU t)lI

l. I hc Sccr...'r.irr,
l\1ini:;Lr-r oi Nerv lnrl lierrer^'abl.. [:nclq,,'
Liloc k 11, ('(i() Crrnrprlgr,
l-otlhi Roacl,NLrr,v l)elhi- I 1() ()()-1,

5 Ihe Aclvisor(('P Division)
\linislrv ol Errvirrrn:rcnl,l:Lrr.':ts.rrd (-lrllali (-hartcr'

Incl rr.r 1'art;ir ar'.rr: []h.trr'an

Ior t3agh [ioaLl, Nerr' I]clhr 1l'J 0()'1

6 All Zrrnal L)tlitos ot CP(-B

IA B, AK

l\{enr be r Sec rt ta rr

-5,j
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